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Progressive provision of mecha-
nical devices to minimise failure of
the human element, such as, inter-
locking the Block Instruments
with Signals, replacing Paper
Line Clear System of working
especially on the Meire Gauge
sections, by Token Working
with Block Instruments, Lock and
Block Instruments on double line
sections, conversion of ‘Free’ Block
Instruments into Lock and Block
Instruments, and so on.

Frequent and intensive inspec-
tion of Permanent Way and roll-
ing stock.

Grant of special priority for works
required to enhance the safety ele-
ment.

TREATMENT OF LEPROSY

288 Shri D, C. Sharma:
* °\_ Shri Karni Singhji:

Will the Minister, of Health be
pleased to state the number of centres
for the treatment of leprosy which
are functioning in India at present?

The Minister of Health (Rajkumari
Amrii Kaur): There are 129 colonies,
homes, asylums and hospitals for the
treatment of leprosy patients in addi-
tion to 644 clinics where facilities for
out-door treatment of the disease exist.

ELecTRIC LOCOMOTIVES

289, Shri Nageshwar Prasad Sinha:
Will the Minister of Railways be
pleased to state:

(a) whether tenders have been in-
vited for the supply of Electric loco-
motives and coaches:

('b) the number of tenders received
so far and the names of the partles
from which they were received; and

(c) how many miles of Railway route
will be electrified in the first instance
in different zones?

The Deputy Minister of Railways
;nd Transport (Shri Alagesan): (a)
es.
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(b) No offers have yet been received
for the supply of electric locomotives
and coaches for the Calcutta area. The
last date for the receipt of offers for
these items is 3rd January, 1855. 20
offers for the supply of electric coaches
for the Bombay area have been receiv-
ed, As these offers are under confiden-
tial examination, it would not be in *he
public interest to disclose the details
asked for at this stage.

(c) Approximately 88 route miles
between Howrah and Burdwan via
main line and Tarakeshwar Branch of
the Howrah, Division on the Eastern
Railway.

RaiLway CrLAIMS

200. Shri 8. C. Singhal: Will the
Minister of Railways be pleased to
lay on the Table of the House a state-
ment giving the following informa-
tion : —

(a) the number and amount of com-
pensation settled by the Railway Ad-
ministration In connection with the-
claims for damages and lost articles
for the last three years;

(b) the number of claims with their
values preferred during that period;

(c) the number of cases with their
values filed in courts and the deci-
sions of the courts thereon;

(d) the expenses incurred by Gov-
ernment on litigations;

(e) the establishment and other ex-
penses of the Clalms Section''of the
Railways for the last three years: and

(f) the procedure which the Depart-
ment adopts on receiving the notices
of claims?

The Deputy Minister of Rallways
and Transport (Shri Alagesan): (a)
to (f). A statement showing the re-
quisite information is attached. [See
Appendix II, annexure No. 41.]

CHEQUE SYSTEM IN SAavINGS BANK ACCOUNTS
291. Pandit D. N. Tiwary: Will the

Minister of Communications be pleas-
ed to refer to the reply to starred





